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FT.3M. 2339(3).—LA (Femrer) rfarf==m, 1989 (24/89) (& THF aTg I Tfafa= gr 47
) T G 20T T IT-LTT (1) FTRT T&T LRI % Tgd, 4% TYR = a1d ° HqE g & 97& (o qrasi=®
3297  forw, qfw, et w@fery Bawor 7t gom sa=T | gy 3w g, & Yora oS & oo &
T srareTs 2, i, e =er 757 & At e # "gat U RS & aga gast-fRmartT=w g
ATET T2 AUT(SPT)-a=aT(BAV) T2 3 &= KM.649/13-15 U< 3. 3. (T e faey) "t 348 =7
fAmton", zee g Ut i 7 srfeRrgr w1 TraT Jriud F#dT g

I 0 H Baag #r2 off =3t Afae=eT & 59T § T i arig 7 (30) o e A ety
& HIa¥, I ATAHIH sl 1T 209 Fir ITATT (1) F el TS o TorT UHT GIH % ST 92 AqiT 397
AT

TAE ATI, TR AEAHET T 1 ATIIG % 1T Feqd Tl (FTAT) TASed HSA T
ATEFTLT (ATTITA)/ TATHT T GaT U BAH F Jgd grasl-aemardedy & d1eq 9% qi4eT(SPT)-
FEAT(BAV) T9HT F &1 KM.649/13-15 U< 3. 3ATET (T A< FoIeT) Hear 348 &7 RAT07 o Heer § forfera
®T H ATET TEIT T SATUIAT TAT TH AT 6 AT 9% Feiha 7 Sor sie gae arfasrrey, smafmwar
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T AT A ATHIT & & g1 AT The TreT TaTer =aamdt o area &, gars &7 SIaq¥ &, S UF srata i
A % TATG 3T AGLTF AN 6l ST, AR Al &, FA 6 THT, AT o TAT ISR AT9TH THH
ATIIAT T TTRTE T FEATRIT HT T

3<% srferfa=rm 3 20D Fit IT-4TeT(2) F AR Ta TEAw ITFARTE g STy fohat ar g o7 sweer v
ST /AT STTOAT| 3] A=A & A S ATt S 6l TS0 S 3= [aaeor Iqeed g ¥ 3=g®
=IxF gTET TEAH AT 3 UL AT | AT fAdreor 3 ST aehar 81
TG

R X IR srerf stter sreer T % fwgew e § “gqt O Rfiew ¥ aga giasT-
RremaTaesw e AT 9T Ue(SPT)-aEa1(BAV) Rt F f9r KM.649/13-15 U< s 3.+t (T eax
foIeT) seaT 348 F1 ARTU” & forg S<=AT=i & vy A7 99T S3=FAret & Afeufga F S areAt Sy #°7

Gt forar (srgere-1) a8t @ )
5 e 2 L P e A AqIH-1
W et
TIRANSTAT T -3 1-348 7 fRwfor
ot 7 AT - TEew, T FT AR U<, HS AT ATH-Hir=eAt
| . aaww/ | 3 I
g TR AH | HSA Q?-lﬂ’fq:r G\l ATF i T few IR IR
geur | fRwmw| uwsH

1| awma | #ifeT| 591 | 6.783 | 0.338 T TR S
2 FIITTE Fifett | 957 | 0.526 | 0.037 e ST
3| awemm | w0t | 986 | 0139 | 0.029 fre 72T S
4 AT Fif=retr | 991 | 0.088 | 0.009 T ST
5 CRIC] Fiferett | 997 | 0.164 | 0.112 T ST
6 | avmrw | wET| 999 | 0.108 | 0.093 fre 72T S
7 T Fit=ett | 1000 | 0.078 | 0.002 e ST i
8 | avmrim | wie| 1005 | 0.028 | 0.013 e TET
9 R Fifeft | 1009 | 0.101 | 0.048 EIRE=1ED IEEIESEIE]
10 | a@mia | Fiter | 1011 | 0131 | 0.13 e TET
11| a@mig | #ifaet | 1013 | 0.007 | 0.007 e T2t
12 T Fifeett | 1016 | 0.246 | 0.178 e ST
13 ERIC Fitaet | 1017 | 0.162 | 0.141 e aeT
14 T Fifeet | 1019 | 0.207 | 0.142 e ST
15 | avwra | Fitaet | 1020 | 0.143 | 0.1 fre 72T A
16 I Fif=ret | 1021 | 0.053 | 0.046 e ST i
17 I Fif=rett | 1024 | 0.557 | 0.249 e ST i
18 EIE] ittt | 1027 | 0.782 0.093 Ui TeT
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19 ERRIE] Fit=retr | 1031 | 0.024 | 0.014 LiE
20 ERnIC] ittt | 1032 | 0.039 0.005 Ui
21 ERniC ittt | 1037 | 0.091 0.005 Ui
22 ERRIE] Fit=retl | 1040 | 0.146 | 0.145 UK
23 ERnIC] et | 1042 | 0.072 0.05 UiEI
24 ERRIE] Fit=rett | 1048 | 0.077 | 0.078 UK
25 ERniC et | 1049 | 0.161 0.052 Ui
26 EIC] FitaetT | 1055 0.21 0.148 Ui
27 ERRIE] Fit=retr | 1067 | 0.356 | 0.047 e
28| awmnE | wiwer | 1069 | 1.906 | 0.256 T TR S
29 ERniC] Fitaet | 1072 | 0.263 0.243 Ui
30 | awwmm | #ieT | 1091 | 0193 | 0.028 fre
31 T | Awiftaet | 1093 | 0.51 0.089 TFEF fRstt s
32| awmm | wieT | 1094 | 0322 | 0.281 fre
33| awwr | weT | 1101 | 0451 | 0.31 fre
34 AT Fif=rett | 1104 | 0.279 | 0.073 T
35| avwrm | wT | 1114 | 0.096 | 0.034 e
36 I Fifret | 1119 | 0.27 0.244 T
37| awwmm | #ieT | 1120 | 0282 | 0.047 e
38 T Fteett | 1132 | 1.047 | 0.141 e
39 I Fif=rett | 1135 | 0.096 | 0.096 T
40 | =T | e | 1136 | 0.207 | 0.07 e
41 T Fiteett | 1137 | 0.478 |  0.175 e
42 EIE] Fitaer | 1138 | 0.379 0.24 Ui
43 AT Fif=rett | 1145 | 0.09 0.011 e
44 EIE] Fitaetr | 1146 | 0.526 0.298 Ui
45 | T | et | 1147 | 027 | 0.159 fre
46 I Fif=rett | 1158 | 0.079 | 0.044 e
47 ERNIE] Fit=rett | 1160 | 0.484 | 0.175 LI
48 T Fifeet | 1161 | 0.227 | 0.172 e
49 EIE] Fitaer | 1165 0.75 0.184 Ui
50 EIE] Fitaetr | 1166 | 0.894 0.224 wj(ﬁwjrﬂ?w TCHTT STHIA
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51 TR | HfEeT | 1169 | 0.71 0.188 T TET S
52 THTE | FwfAeT | 1174 | 0.292 | 0.016 e TgT I
53 ERIC FitaeAt | 1176 | 0.647 | 0.135 e ST i
54 THrT | T | 1180 | 0.128 | 0.091 wfrer TET i
55 ERIC FitaeAt | 1183 | 0.965 | 0.481 mzif%?w AT THIA
56 ERIC FitaeAt | 1185 | 0.285 | 0.276 e ST i
57 THMT | T | 1190 | 2.032 | 0.041 EIRE=IED AT THA
58 TOTE | w1197 | 1.09 0.774 e TeT I
59 THTE | w1207 | 1.269 | 0.791 EIRE=IET LT ST
60 THMT | HifT | 1224 | 0.408 | 0.275 wfrer TET i
61 AT | FwfAeT | 2010 | 0.272 | 0.177 e TeT I
Rl 9.150
T QI
SIERIECR (]
EEIEIL R FHIA o — s T ATSRITRT W
ERnIE] 2.268 6.882 0 0 9.150

[T, /. Fros/Ht/smeuady/A=rua/2026/200/:CEAT 6EaT-348]
TS, LA, qed Atsran(Hator-11)

MINISTRY OF RAILWAYS

[East Coast Railway(Constitution)]

NOTIFICATION

Bhubaneswar, the 8th May, 2026

Notice under Section 20A of the Railways Act-,1989

S.0. 2339(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (hereinafter referred as the said Act.), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to is required for

the execution of Special Railway Project, namely, “Construction of ROB in lieu of closing of manned of L.C.348 at
Km.649/13-15 between Sompeta(SPT)-Baruva(BAV) on Howrah Visakhapatnam main line under Khurda Road

Division.” in Srikakulum district in the state of Andhra Pradesh, hereby declares its intention to acquire such land.
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Any person interested in the said land may within a period of (30) thirty days from the date of publication of
the notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under
Sub-Section(1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Competent Authority for Land Acquisition
(CALA) & Revenue Divisional Officer(RDO), Palasa for Construction of ROB in lieu of closing of manned of L.C.348
at Km.649/13-15 between Sompeta(SPT)-Baruva(BAV) on Howrah Visakhapatnam main line under Khurda Road
Division in writing, and shall set out grounds thereof and competent authority shall give the objector an opportunity of
being heard, either in person or through a legal practitioner, and may, after hearing all such objections and after making

such further inquiry, if any, as the competent authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The
land plans and other details of the land covered under this notification are available and can be inspected by the interested

person at the aforesaid office of the competent authority.
SCHEDULE

Brief description of land (Annexure-I) attached here with to be acquired with or without structures,
for Special Railway Project, namely “Construction of ROB in lieu of closing of manned of L.C.348 at
Km.649/13-15 between Sompeta(SPT)-Baruva(BAV) on Howrah Visakhapatnam main line under Khurda

Road Division)” in Srikakulum district of Andhra Pradesh state.

Name of the District:-Srikakulam ANNEXURE1

LAND SCHEDULE

Name of the Project:- Construction of ROB No.348

Name of the District:- Srikakulum, Name of the Division:- Khurda Rd., Name of the Mandal:- KANCHILI

TOTAL
ACQUIRED
SL. | NAMEOF | NAMEOF | SYNO/ | AREA CLASIFICATION
LAND IN TYPE OF LAND
NO.| VILLAGE | MANDAL | SDNO IN OF LAND
ACRES
ACRES
1 BURAGAM | KANCHILI 591 6.783 0.338 PORAMBOKE(P) GOVT. LAND
2 BURAGAM | KANCHILI 957 0.526 0.037 WET PATTA LAND
3 BURAGAM | KANCHILI 986 0.139 0.029 WET PATTA LAND
4 BURAGAM | KANCHILI 991 0.088 0.009 WET PATTA LAND
5 BURAGAM | KANCHILI 997 0.164 0.112 WET PATTA LAND
6 BURAGAM | KANCHILI 999 0.108 0.093 WET PATTA LAND
7 BURAGAM | KANCHILI | 1000 0.078 0.002 WET PATTA LAND
8 BURAGAM | KANCHILI | 1005 0.028 0.013 WET PATTA LAND
9 BURAGAM | KANCHILI | 1009 0.101 0.048 PORAMBOKE(P) GOVT. LAND
10 | BURAGAM | KANCHILI | 1011 0.131 0.13 WET PATTA LAND
11 BURAGAM | KANCHILI | 1013 0.007 0.007 WET PATTA LAND
12 | BURAGAM | KANCHILI | 1016 0.246 0.178 WET PATTA LAND
13 | BURAGAM | KANCHILI | 1017 0.162 0.141 WET PATTA LAND
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14 BURAGAM KANCHILI 1019 0.207 0.142 WET PATTA LAND
15 BURAGAM KANCHILI 1020 0.143 0.1 WET PATTA LAND
16 BURAGAM KANCHILI 1021 0.053 0.046 WET PATTA LAND
17 BURAGAM KANCHILI 1024 0.557 0.249 WET PATTA LAND
18 BURAGAM KANCHILI 1027 0.782 0.093 WET PATTA LAND
19 BURAGAM KANCHILI 1031 0.024 0.014 WET PATTA LAND
20 BURAGAM KANCHILI 1032 0.039 0.005 WET PATTA LAND
21 BURAGAM KANCHILI 1037 0.091 0.005 WET PATTA LAND
22 BURAGAM KANCHILI 1040 0.146 0.145 WET PATTA LAND
23 BURAGAM KANCHILI 1042 0.072 0.05 WET PATTA LAND
24 BURAGAM KANCHILI 1048 0.077 0.078 WET PATTA LAND
25 BURAGAM KANCHILI 1049 0.161 0.052 WET PATTA LAND
26 BURAGAM KANCHILI 1055 0.21 0.148 WET PATTA LAND
27 BURAGAM KANCHILI 1067 0.356 0.047 WET PATTA LAND
28 BURAGAM KANCHILI 1069 1.906 0.256 PORAMBOKE(P) GOVT. LAND
29 BURAGAM KANCHILI 1072 0.263 0.243 WET PATTA LAND
30 BURAGAM KANCHILI 1091 0.193 0.028 WET PATTA LAND
31 BURAGAM KANCHILI 1093 0.51 0.089 PORAMBOKE(P) GOVT. LAND
32 BURAGAM KANCHILI 1094 0.322 0.281 WET PATTA LAND
33 BURAGAM KANCHILI 1101 0.451 0.31 WET PATTA LAND
34 BURAGAM KANCHILI 1104 0.279 0.073 WET PATTA LAND
35 BURAGAM KANCHILI 1114 0.096 0.034 WET PATTA LAND
36 BURAGAM KANCHILI 1119 0.27 0.244 WET PATTA LAND
37 BURAGAM KANCHILI 1120 0.282 0.047 WET PATTA LAND
38 BURAGAM KANCHILI 1132 1.047 0.141 WET PATTA LAND
39 BURAGAM KANCHILI 1135 0.096 0.096 WET PATTA LAND
40 BURAGAM KANCHILI 1136 0.207 0.07 WET PATTA LAND
41 BURAGAM KANCHILI 1137 0.478 0.175 WET PATTA LAND
42 BURAGAM KANCHILI 1138 0.379 0.24 WET PATTA LAND
43 BURAGAM KANCHILI 1145 0.09 0.011 WET PATTA LAND
44 BURAGAM KANCHILI 1146 0.526 0.298 WET PATTA LAND
45 BURAGAM KANCHILI 1147 0.27 0.159 WET PATTA LAND
46 BURAGAM KANCHILI 1158 0.079 0.044 WET PATTA LAND
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47 | BURAGAM | KANCHILI | 1160 0.484 0.175 WET PATTA LAND
48 | BURAGAM | KANCHILI | 1161 0.227 0.172 WET PATTA LAND
49 | BURAGAM | KANCHILI | 1165 0.75 0.184 WET PATTA LAND
50 | BURAGAM | KANCHILI | 1166 0.894 0.224 Anadina Wet (Gayalu) GOVT. LAND
51 | BURAGAM | KANCHILI | 1169 0.71 0.188 WET PATTA LAND
52 | BURAGAM | KANCHILI | 1174 0.292 0.016 WET PATTA LAND
53 | BURAGAM | KANCHILI | 1176 0.647 0.135 WET PATTA LAND
54 | BURAGAM | KANCHILI | 1180 0.128 0.091 WET PATTA LAND
55 | BURAGAM | KANCHILI | 1183 0.965 0.481 Anadina Wet (Gayalu) GOVT. LAND
56 | BURAGAM | KANCHILI | 1185 0.285 0.276 WET PATTA LAND
57 | BURAGAM | KANCHILI | 1190 2.032 0.041 PORAMBOKE(P) GOVT. LAND
58 | BURAGAM | KANCHILI | 1197 1.09 0.774 WET PATTA LAND
59 | BURAGAM | KANCHILI | 1207 1.269 0.791 PORAMBOKE(P) GOVT. LAND
60 | BURAGAM | KANCHILI | 1224 0.408 0.275 WET PATTA LAND
61 | BURAGAM | KANCHILI | 2010 0.272 0.177 WET PATTA LAND
TOTAL 9.150
ABSTRACT in ACRES
ACUIRED LAND
VILLAGE | ) VERNMENT LAND PRIVATELAND TOTAL ACQUIRED LAND
NAME WET | DRY | MANAVARI
BURAGAM 2.268 6.882 0 0 9.150

[F. No. CAO/C/RSP/BBS/2026/20A/ROB-348]

H. ANANTHARAMAN, Chief Engineer(Con-II)
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